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(c) How do Government propose to
tackle this problem?

The Minister of Labour (Shri V. V.
Giri): (a) Yes.

(b) At the end of May, 1952, 14,828
graduates with one or more degrees,
1,01,038 matriculates and 250,729 non-
matriculates were registered with the

Employment Exchanges.

#c) Government hope that these
persons will be increasingly absorbed
in employment as and when the
various development programmes of
Government make headway. :

Pandit M. B. Bhargava: May 1 know
whether the number of the unemploy-
ed is on the increase or on the decrease
ag compared with the previous year?

Shri V. V. Giri: It is on the increase.

Dr. P. 8. Deshmukh: What date or
year do these figures relate to?

Shri V. V. Giri: End of May 1952.

Shri M. L. Dwivedi: May I know
the percentage of persons actually
employed to those registered?

Shri V. V. Giri: I shall try to place
a full list on the Table of the House.

Dr. Ram Subhag Singh: May I know
whether Government pronose to absorb
some of these educated unemployed
persons in the community development
projects and other developmental
schemes?

Shri V. V. Giri: Certainly that matter
will be considered and ought to be
considered.

Shri Veeraswamy: May I know
whether it is impossible for Govern-
ment to give employment to the un-
employed persons without the help of
the employment exchanges in differemt
parts of the country?

Shri V. V. Giri: Where it is possible,
it will be done.

Shri M. S. Gurupadaswamy: Out of
the unemployed, may I know how
many are women?

Shri V. V. Giri: Notice.

Nepa PAPER MiLLs

*1203. Shri K. G. Deshmukh: (a) Will
the Minister of Commerce and Industry
be pleased to state the proportion of
expenses borne by *he Central Govern-
ment and Madhya Pradesh State Gov-
ernment _respectively in constructing
“Nepa Paper Mills” in Madhys
Pradesh?
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(b) For how many years has the
construction work of the aforesaid
Mills been going on and what is the
progress?

(c) Is there a time-limit prescribed
for its completion?

(d) What is the expenditure incurred
on it up to this time and how much
will be incurred henceforth?

(e) Are there any complaints receiv-
ed regarding the construction work of
iese Mills from the public?

The Deputy Minister of Commerce
and Industry (Shri Karmarkar): (a)
The Central Government have advamc-
ed a loan of Rs. 63-20 lakhs in 1951-52
to the Madhya Pradesh Government
for financing the Scheme. The State
Government have purchased shares of
the value of Rs. 60 lakhs and advanced
a loan of Rs. 240 lakhs.

(b) Approximately 4 years. Most of
the machinery ordered has arrived at
the site. A railway siding costing
approximately Rs. 7 lakhs has beea
constructed. Only a part of the factory
building has been completed so far by
the Madhya Pradesh Government. The
remaining work on the factory build-
ing and the construction of residential
quarters are in hand.

(c) No. Sir.

(d) Expenditure incurred so far is
Rs. 270 lakhs approximately. Further
expenditure to be incurred is estimated
at Rs. 229 lakhs. '

(e) No, Sir.

Shri K. G. Deshmukh: In view of the
expenditure incurred by the Govern-
ment, have they kept any control over
ﬁl'ell sonstruction ot this Nepa Paper

ills?

Shri Karmarkar: You mean the Gov-
ernment of India? There is no idea
of taking control of it.

Shri K. G. Deshmukh: I was asking
whether they have any control on the
work of the construction.

Shri Karmarkar: We are following
the work of the Madhya Pradesh Gov-
ernment.

Dr. P. S, Deshmukh: May I know
what arrangements are being made for
providing the additional capital re-
quired? Who is going to contribute it?

Shri Karmarkar: After purchasing
shares of the value of Rs. 60 lakhs the
Madhya Pradesh Government have
advanced a loan of Rs. 240 lakhs. The
Central Government have made a loan
21 Rs. 63-2 lakhs out of which the
Madhya Pradesh Government have
already draws Rs. 50 lakhs and odd.
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There is also a proposal that we should
advange them.another Rs. 46 lakhs.
between the Madhya Pradesh Govern-
ment and us the capital will be made
up. That is the idea.

Dr. P. S. Deshmukh: What is the
public contribution? What is the

amount that has been raised by public
shares?

The. Minister of Commerce and
lndqstry (Shri T. T. Krishnamachari):
It is Rs. 1-4 crores.

Shri K. G. Deshmukh: May I know
how . many Managing Directors’
services have been terminated up to
this. time and for what reasons?

Shri Karmarkar: I should like to
have notice about the previous termi-
nations of services, but the Madhya
Pradesh Government have now
appointed one of their Officers as the
Managing Director.
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Shri Karmarkar: I couldn’t follow it.
Will he kindly repeat the question?

Mr. Speaker: He says that some
amount which was asked for was not
sanctioned by the Committee appointed
by the Madhya Pradesh Government
and they wanted a further enquiry or
reference to the Committee. Has he
any information?

Shri Karmarkar: I have no informa-
tion on that point, Sir.

Shri Jasani: Was any Sub-Committee
appointed?

Shri Karmarkar: The Committee sub-
nitted its report to the State Govern-
ment, and the project.cost as worked
out by them has now been accepted,
:lnd they have made some suggestions

so.
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Housts rorR DISPLACED PERSQNS

*1205. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Rehabilitation be pleased to state how
many displaced persons in Delhi have
been accommodated in the houses of
evacuees?

(b) What was the quota of dJ.splaoerl
persons allotted originally to Delhi for
resettlement and how many have
actually come to Delhi?

(c) How many tenements, houses and
shops were constructed in and near
Delhi during 1951-52?

(d) How many will be available for
allotment before the end of June 1952?

The Minister of Rehabilitation (Shri
A. P. Jain): (a) 190 000.

(b) The quota ongma!ly allotted to
Delhi was one lakh. As against this
5-10 lakh displaced persons were in
Delhi according to the census of 1951.

(c) 8.564 houses and tenements and
1.906 shops were completed and 5,002
houses and tenements and 493 shops
werze under construction on 1st April
1952.

(d) About 5,000 houses
ments and shops.

Pandit Munishwar Datt Upadhyay:
How many evacuee houses are still
there which have not been allotted to
anybody?

Shri A. P. Jain: Thirty-three.

Pandit Munishwar Datt Upadhyay:
Is it on account of dispute?

Shri A. P. Jain: Altogether thirty-
three evacuee houses are lying vacant
and they have not been allotted.

Pandit Munishwar Dattt Upadhyay:
What was the total number of displac-
ed persons out of which this quota was
allotted to Delhi originally?

Shri A. P. Jain: 49 lakhs and odd.

Pandit Munishwar Datt Upadhyay:
Was it revised later on?

and teme-





